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. Work-over of 3 ceased wells in DI & D3 completed. Further, one substitute

well in these fields is currently under drilling,

Government decided on 23.8.2013 that supply of domestic gas to Fertilizer sector
be maintained at 31.5 mmscmd and all the additional NELP production after meeting the
supply level of 31.5 mmscmd of Fertilizer sector, during the years 2013-14, 2014-15 and
2015-16 be supplied to Power Sector.

Deregulation of diesel prices to check inflation

T429.DR. SANJAY SINH: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether Government is contemplating about deregulating the prices of diesel

n order to check inflation;
(b)y if so, the details thereof;
(¢) 1if not, the reasons therefor; and
(d) by when the deregulated prices of diesel will come into effect?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (d) Effective 19th October
2014, the Government has already made the price of Diesel market determined, both at

retail and refinery gate level, for all consumers.
Digitization of files and data

430. SHRI SALIM ANSARI: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Ministry has decided to digitize files and other important data
in order to move towards complete e-governance and align itself with Digital India

Programme;
(by if so, the details in this regard with the dead-line set for the project;

(¢) whether Public Sector Undertakings under the Ministry have also been asked

to plan such services with Digital India Programme; and
(dy if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADIAN): (a) and (b) Yes Sir. The Ministry

TOriginal notice of the question was received in Hindi.
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of Petroleun and Natural Gas has decided to scan and digitize files/documents/data. No

deadline has, however, been set for completion of the same.

(c) and (d) Public Sector Undertakings under the Ministry of Petroleum and Natural
Gas follow e-tendering for procurements, adopt Web-Linked Grievance System and

actively pursue the mformation available on mygov.in under “Digital India Campaign™.

LPG connections in rural areas

T431. SHRIPRABHAT JHA: Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether it is a fact that the present number of LPG connections in rural areas

is substantially lower in comparison to set targets;
(b)y if so, the details thereof along with the reasons;

(¢) whether Government has formulated Vision-2015 for increasing LPG

connections in rural areas; and

(d)y ifso, the details of the achievements so far vis-a-vis the targets set for Vision-
20157

THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRT DHARMENDRA PRADHAN): (a) and (b) As on 01.11.2014,
there are 17.44 Crore domestic LPG customers out of which 6.03 Crore are served by

rural & rural/urban distributors.

(c) and {d) As per the Vision 2015, OMCs had to release a total of 5.5 Crore LPG
connections in the entire country(including rural areas) between 2009 and 2015 and they
have already released 6.69 Crore LPG connections till October, 2014 in both rural &

urban areas.
Extension of LPG coverage by 2015

432, SHRI PALVAI GOVARDHAN REDDY: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether it is a fact that the Ministry is planning to extend LPG coverage from
50 per cent to 75 per cent by 2015 as per its Vision-2015 Document;

(by whether it 1s also a fact that it 1s nowhere near the target;

(¢) 1l so, the reasons therefor;

TOriginal notice of the question was received in Hindi.



